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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No.418/98

Wednesday, this the 18th day of March, 1998.
CORAM:

HON'BLE MR AV HARIDASAN, VICE CHAIRMAN

HON'BLE MR SK GHOSAL, ADMINISTRATIVE MEMBER

B Venugopal,

S/o Balakrishnan Nair,

Fdathilpadi House,

Kudavechoor.P.O.

Vaikom - 686 144, |
Kottayam District. ‘ - Applicant

By Advocate Mr N Unnikrishnan

© Vs

1. " The Senior Superintendent of Post Offices,
Kottayam Division,
Kottayam.

2. The Sub Divisional Inspector,

Department of Posts,
Vaikom Head Post Office,
Vaikom.

3. The Employment Exchange Officer,
’ Employmment Exchange,
Vaikom. - Respondents (R.1&2)

By Advocate Mr TPM Ibrahim Khan, SCGSC

HON'BLE_MR AV HARIDASAN, VICE CHAIRMAN

Learned counsel for the applicant states that after ﬁling
of. this application, the applicant has been served with a call
letter to appear for the interviéw scheduled to be held on
20.3.98 for selection and appointment to the post of Extra
Departmental Packer, Kudavechoor Branch Post -Ofﬁce, énd that

therefore the applicant's grievance does not survive. The

application is therefore dismissed as withdrawn.

\the 18th March, 1996.
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